OPEN CCURT

CENTRAL ADMINISTRATIVE TRIBUNAL
ALILAHABAD BENCH, ALILAHABAD.

Allzhabad, this the 5th day of November, 2003.
QUOEUM : HON. MBS. MEERA CHHIBBER, J.M.

0GA No. 630 of 2002
Jagdhar Prasad, aged sbout 51 years, son of Sri Farsadow
R/O Swaraj Colony, District Banda, at present working as
A.F.M. in the office of Superintendent of Post Office, Banda.
S vicive . see.Applicant.
Counsel for applicant : Sri R.K. Pandey.
Versus

1., Union of India through Ministry of Communication, Depart-

ment of Post, New Delhi. 7
2. Superintendent of Post Offices, Banda.
3. Director, Postal Sexrvices, Kanpur Division, Kanpur.
S s .....Hespondents.
Counsel for respondents : Sri B.C. Joshi.

QRDER (CRAL)

BY HON. MBS. MEERA CHHIBBER, J.M.

By this C.A., applicant had,chgllenged the order
dated 18.4.02 whereby he wss transferred from Banda to SHI
Hagaul. Today when the matter came up, counsel for applican
submitted that this O.A. has become infructuous as the
applicent ha&-already been relieved prior to the interim
order passed by this Tribunal and he has already joined at

Ragaul (SEM).

Sfalocuouh 13

G Tn view of the awerme®® made by the applicant's
counsel, this O.A. is dismissed as having become infructuous

No order as to costs.

J .M.

Asthana/




